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(c) There is already a jewellery gal-
lery estatlished in  National Museum,
New Delhi. These itemg of jwellery are
being kept for display in that Museum.
for public view.

Corruption in Delhi University

1782, SHRI KRISHNA KUMAR
BIRLA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleas-
ed to state:

(a). whe(_her Government have made any
study of the Book “The Drunk Tantra”
by Dr. Ranga Rao highlighting the cor-
ruption @nd malpractices in the Delhi
Jniversity and most of its  affiliated
colleges;

{b) if so. whay js the reaction of
Government with regarg (o the various
ills of the Dethi University and the
scenatio in most of the colleges;

{c) whether Government propose  to
set up a bigh level] committee to gou
into the various isgues paised in  the
book: anl

(d) if s0. what sieps have teen (aken
by Government in this regard and  if
not what are the reasony for not going
in depth  abouy the functioning  of
Dethy University?

THE DEPUTY  MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPTT. OF CULTURE
(KM, SELJA): (a) The Government in
the Ministry of Human Resource Deve-
lopment (Departmenr of Fducation) has
no information about the book in ques-
tion.

(b} 1o (d) Do noy arise.
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Irregularities by National Open School

1784, SHRI KRISHNA KUMAR
BIRLA: Will the Minister of HUMAN
RESOURCE DEVELOPMENT be pleas-
ed to state:

(a) whether Government are aware of
the grave financial jrregularities being
committed by NOS  (National Open
School) Officiale;

tb) if so, the details thterof;

(¢) whether the CBI has oalso seized
the records of the NOS and found ille-
gal deals in supply of substandard paper
etc., amnd

(d) if so, what immediate action Gov-
crnment propose to take in thig regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPTT. OF EDUCA-
TION AND DEPIT. OF CULTURE
{KM. SELJA): (a) to (d) It has come
to the motice of the Government that
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CBI has collected some files pertaining
to the purchase of the paper from Na-
tional Open School (NOS), an atonomoug
organisation under the Ministry of Hu-
man Resource Development (Depart-
ment of Education), in connection with
a  preliminary enquiry. Further action
against  the  delinquent official(s) of
NOS, if so found after completion of
CBI's enquiry|investigation, will be ta-
ken by the Disciplinary Authority un-
Jder the extenf Rules ang Bye-laws.
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